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IN THE MATTER OF ; dey of September, 193]

.BanA‘vtar&Ors. o

“The Director General

3. Uday Kumar,

. 6, ‘Bam Kumar, |

" . Delhi - 1p 004,

ee.sfpplicants
- \F - \‘ ‘ ' - -
VERSUS" o o ’

Delhitome Guards & ofs. .-

usuoo F EA'R;II ES
L - Bam Avtar - ! A
S/o6 Sh. Patraj 5m§1,
Féo HNo,. 184, .

araipip althala,
Delhi « 1p 003.

2. Ramb:.r Singh Shama,
= o Sh, DatA Ram Shama,
oH No. 174, ,
Gali No, 2,
" East MotiBagh, - -
- Sarai Fohila, - :
Delhi - lD 007, ~ o <

o Qr, No, 9, Block -F,

‘ﬁo Sh. Rameshwar Singh
ajun Khas, Delhi - 98.'

- 4, Baldev Sindh,

o 208, P & PO, :
Pooth Kalen, Delhi.

5. Prahlad ‘Singh, - ,
f{o Sh, Mansukblal, : .
o H.No, L-80, , S

Phase-II, Vijay Vihar, . ’
Pohini, sec‘ton-IV
Delhi - 110 095

%o Sh. MunSi Ban

S/o Sh. Mzhavir Parsad,
* H.,No, 359, Gali No,5,
‘Block <4, "Sonia Vj.har
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Colony. Jan pun.
New Delhi - 1D 064.

84! Mahesh thand, '
40 Sh, Atter Singh T .
R 1255, Bloky,C, - - -
angan Vihar, New De1h1-62.

Satmder Kumar | e
s_ﬁ’hool Singh, |
o 0 Begumpur, -
avya Nagar, New lblhi.

.‘lhlk ﬁb Kmar

S/o Sh. Chandra Kiran: Singh
& 385, Gali No. 14, .
cbli Vistar -

Nand Nagan New Delhi -tno93.

N ’ . o .
s T ST L
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1L Sat Pal Singh
- Sfo Sh, Rattan S:In
o D-70, Gokulpu

hi - 11 0 094

12 Nahin Khm(m) . , | i
- . S/o &, Rafiq Ahmad . i
o &369, Old Semq;u:d. -
ahdara, mlh .

1.3._Ba Av'tar Sin
" S/o Sh.Mahabir émgh | _
o 28, Mahshat Khab noad. | D
!~ New Delhi - 10 002, o &
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17,

T
,

Anil Kumar, o
S o Sh. Lallan Pd.
o E-544, -Gali No.ID.
West Vénod Nagar, .
Delhl - 110 092,

-Ka.lash tand
S/o Sh. B.P. Butt,
40 334/ 2
Mandwali, Delhi- 92,
Sudh:.r Kumar,

o Sh. Raj Pal Singh

o ®/%, Trilokpuri
Delhi - lJD 09 L :

Ram Prasad Yadav

S/o Sh, Ram Achal Pankaj,

R/o 33/, Trilokpuri,

‘.Delhl - 10 091l -

21,

‘1
22,
-

23,

24.

' VlJa

" Munna Lal,
.S/o0 Sh. Ghottey Lal -

R/o 348,Madawali,
Fazalpur D91h1-92..

- Roop Quand,\

S/v.'> Sh., Devi Ram,
R/o 15/454 Tnlokpun,

Kumar, :
S/o Sh. Sarjit Pd. .
R/o- D-1/126,

Nand Nagan, Delh1-98

Joginder Kumar -

S/o0. Sh. Nawab 5ingh
o 99-A, MCD. Colony

Usman-Pur, Delhi.

Ram Kishan Gupta,

S/0- Sh, Ghamandi

Lal Gupta,
Woa&x.J-Z)O/S oo

" Kartar Nagar, Delh1-53.

Vinod Kumar, o
-S/o Sh, Mool hand

"Gali No e 1,

'31.

33.

- 33,

R/o 8 2700 Kailash Nagar,

Gali | 17.

Suresh Barti . ‘
o Sh. Dineshwar Bharti
o L1206, Mangalpuri
Delhi- 83

25. Nand KlShoI‘e, S -

$/o Sh, Bhura Ram,
0. 15/361, Trilokpuri
Elhi o

:;_,
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35,

"-36;. |

* 5/0 Raghubir Sifth
" Rfo H,No, 285, Galih

-

Rejbur Golony,
Delhi,

Sunil Kumar
S/o Sh, TilzX Ram,
ill, Kicharipur,

New Delhi - 110 091

‘ Krishan ‘l‘)ev Pd,

S/o Sh, “and Kishore Pd,
Ko WZ-121/2. Todapur,
New Delhi-- 12, |

Kishan Kaat Sindh
S/c Sh, Ram Partap
R/o W-l21/2e Todapuﬂ,

‘Ashok Kumar,

S/o Sh, Ram Dass =~ .
R/o R-482, Gali No, 9

| Narela Delhi =40,

Dhamram Pal

'S/0 Sh. Ram,
- Ko 21/72-#/ 1,

Jawala Nagar,
Shahdara, Delhl,

Ved Pal,

% 'Sh. Ram Singh,
o 279/ 11-B,

Ashok Na&‘ga

Mandoli Ra

L,
. Shah dara,
Delhi,

~Satish Kumar,
S/o Sh, BRoop

thand _
0 B-6/257 Nand Nagari

Delni,

Chaman Singh,
S/o Sh., Gyan Chand,

ﬁ/o K-21/22, Gali No. 185,
e

st Gonda, Shahdara,
Delhi .

.‘Ganga Gharen,
‘;ZO Sh. Ram Chander, ~

o C-43, Iowala Nagar,
ahdara, Delhi. _

Attar Singh, ‘.
$/0 Sh, Rusa Ram, U
R/o J=73, Khema l%araH

*

’ Kishm Ganj, Delhia."lo
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‘Mil Kumar

%o Sh, L. B, sﬁa,;na, | g

LayalPunyColony,
Krishna Nagar, .

Delhi,

‘Dayman

- S/o Sh.. Raja Ram,
5/0 H.Nos 172,
Vi

llage Kiradi,

s Nangeloi Delhi

* Baljit Sian

S/o Sh, surat si.ngh,
R/o Vill, & Po. Karala,

‘ ,,~Delh1 - 81.

41,

.42,

43,

45,

Glﬁgh and,

- Satbir Singm

S/o Sh, Rattan Singh,
R/o Vill., Razpur, K
Fohini, Seftor..g,
Delhi -85.

Raj Kumar Shama,
S/o “h. Desh Raj Shamma,

Pﬁghiéwﬂ-.&, Balbir Nagar,

ra, -Delh :.32.

Ragab Kumar,

S/o Sh, Shesh Nath, Slngh
R/o H.No. 361, Gali No. 5,
Blod No. B, Se’cyn;ihar,
Delhi,

Buraj Pal

S/o Sh, N athu Slngh, ‘

éo *1¥, Brampuri, -
ali No,l, Shahdara,
EEIhi‘- 53.

tv.ahmder Slngh

S/o Sh. Badjam Singh,
Bfo A~ 1, Nehru Vihar,
Gokal Puri, Shahdara,

Sunll Kumar, - S
S/o Sh. Balak Ram,
o Vill, Baganer,

Narela, Delhi- 40,

yamdhar, |

éo K-424, Wazirpur, = .

Colony, mkbﬂlo
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56,

\67 Ran Kumar mbey,

- S/o Sh, G,P. ‘ubey,

48,

9.

91

52,

53,

54,

L]

-57."

Z{o Sj. R.S.Shama,

'403}‘1 B, S,

1, Kartar Nagar

é;:d-ir-lg bi - 53,

Virender Kumaz‘ ‘

: \

‘éo&x H, R Shama,

o 63, Mohan Pur,
laujpur, Delhi,

Sirua Dev lea:d. )
S/o Sh, Bachri P Tiwa:i
o 8.3354/8-8 Shiv Ma':dir
ali, Maujpur, Shahdara,
Delhi - 53, ] _

Lal Q:and,

o Sh, R T, Yadav

o B-67/5, Gali No.6,
Shashtri Pax, Delh1.53.
A1l Kumar, '

o HNo, F-42, Gali No .D.,
arampuri, De].hi..53

‘Mahender Kumar o
S/o SY. hgan 5wroop,
o F-42; Gali No. D
aranpuﬁ Del hi~53,
Ram Qiaran Yadav
o B-67/6, Gali No.6,

astri . anc Shah dara,
- Delhi,

‘ in Sh, 8,‘1' Yadav

_Prawem Kumar,

S/o SYy. Ram: Sin

R/o Block- J 4

Purani Seanapuri :
‘Delhi - 3110 095. ‘ -

Ashok Kumar Yadav

Yadav -
o H,No, 45 Gali No-3,

Brampuni. Delhi - 1.!) 053.

Rajbir

éo Sh, Madan La.].

o H,No, A-27
11 No,
Branpuxi belhi -1p 053.

mnesh med Gautham,
Sh Nater Pal, - -
oNO. 617 Blodt-49. _
Colony, ankpeuri,
New Delhi - 110 058. <.

59,

60.

61,

. Brampuxi Iklhi..53
.63,"

64,

65.

67.

"Gaut ampu ri- II 1.T.0,
D&

"Hans

Eo Sh. Bishashwar Dass
'Ashok Vihar,

(K
Gudhu Md’:to

i ] a Noo
ﬁital %und,

New Delhi - 11 064

Rakesh Kumar,
éf Sh, Ram Kishore,

,'?o Sh, Har Kisha,

H,No, A-25,
i No, 2, Ba uri,
Délhi -5 3. e

Ram Rattan

: zo Sh. B,IL, Shamma,

o B..281, Tajpumadi - 4
Badarpur, Delhi- ) 10044 '

Ram Avtar,
o Sh, Ganga Prasad, '
o HWNo 6, Shastd &ali No,
Bram puﬁ. New Seelampmr° -
Delh 3

Bhagwat Paraad Shama, ~
S/o0 Sh, Kehm Ghand Shanna,
0 C-45 Gali No,7,

Ravinoer Singx
o Sh, Kithan'Singh,
o C.8~C 17,

New hi < l.K.') 002

Bahadur Singh
o Sh, Chanderpal Singh,’
0 M-P3, Shashtri Nagar
i NO. 13 Dellti. -52

Pardeq) Kumar,
o Sh. R.P. $hukia, '
o BS_133.B, Janta Ral at,
Shalimar Bagx Delhi.52,

o J-III,_335, 37 Colony,

?o Sh éhaxr Lal,
Iklhi-52

azirmur,
Deqp Naratlm,

W-P-90, Vill. Waz mpur,

Delhi. 52
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1 The Director General 2

Ql-lome Guard & Civil Defence)
- pelhi Home C‘uard, - -
Nishkam Sewa Bhawen,
. R ‘ RﬂJa Gardm New DEI.hi.

S S

2 Thg Mmdant,'_
R Delhi Home Gaard,

.~~~ Nishkam Sewa Bhawm,

| . 'Raja Garden, New Delhi.

NS o | « 3, Union of India,
o o : through its Eecre‘tazy,
i‘ ,f:’f. L 4 o L .‘Nu.nistry of Home Affairs, '
o o Department of Intemal Semnty
o North Blod, New Delhi.
. . . ' a; Commissioner of Police,
‘ ‘ S _ T ‘ ‘M.S.O. Building.
o S ‘Police Head Quarters, -y |
. ~ IL.T.0., New Delhi. " veeoREspondents,
\< o eg, Casvk. o’b N@T'/boeﬂ‘*
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~  2) 0,2.N0.2548/98
N"_‘a_rindér,‘Si.dgh,,i o A
s/o sh.Ilawan singhy ;
Rfo F-63, Rajpuri Oolony,
Loni Boarder

Ghazi abad (WP) .

2.: Mangal Sain,

" 'sfo sh.Mantori Singh, -
Rlo C-277, 33 Dolony,
wzimpur

Ram Kumary '
s/o shri Nand Lal,
Rlo R2=82 K,

New Roshan Puray
3 , Najafgarh Roady

New Del hi =43

3.

4, Pawan Singhj .
/o SheGodhu Singhy -

Rlo B8-1/48, Budh \ihar,
Del hi =42,

5, Mohan Lal,
s/o Sh, Babu Ram,
Rfo Jaipeal Bagichi,
shri Mandir, _ ., \ .
DBlhi"so ) seceeo mplicmtSo

Varsus

1, Director General,
. . (Home Guard & Civil Dafence),
Delhi Home Guazrdg

_Nishkam Sewua Bhauwan,
Raja Garden,

N auw Delhio

A

2, The Commandant,
Delhi Home Guardy

Nishkam Sewa Bhawan,

Raja Garden,
New CR1hid

3. thion of Indigf
through its
Secretary,
Ministry of Homs affairs,
Dep artment of Intemal Security,

NO rth BlOd(’

e e — e e -

N .
"84 pel hi
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4, Oommicsioner of Policey
ms0 Building,
police Head Quartery
1109, -
N ew Delhio

55 Govte of NCT of Delhi,
"° through its '
Chief Secraetaryy
5, Sham Nath. Marg,
Del hi, . seeses REspondents.

BY ADWCATES:

shri Rishikesh for applicants.

shri Rajendra Pandita for respon dents‘%‘"‘;

HON 'BLE MR, So ReADIGE, VICE CHAIRMAN (A) o

HON 'BLE MR, KULDIP SINGH , MEMBER (3)

as these two Oas inwlve common questions
of law and fact, they are being disposed of by this

common O rdere

23 Heard both sidese

3. pplicents® counsel shri Ri shikesh has
in vited our attention to Delhi High ourt's order
gated 26,599 in Clvil urit No.4286/97 M.S.l.Raual
& others Vss UDI & others. By that order dated
26.5.99, the aforesaid writ petition against the
imp ugned order dated 21,397 passed by CAT, PB
deciding seven petitions, being 0A N0.2423/95 & 6
other Ops, was dismisseds In the aforesaid order
dated 2605.99, the Delhi High Oourt held that

the applicants in those Ons being Home GUards)uere
not entitled to regularisation.Even as reqards

their temination, the Delhi High Gurt held

. e
1}

e e e e it + arenmemm P
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“that those petitioners having completed thelT
existmg tenure of 3 years( sven though it may

the S5th or 6th such tenure), could not make out

any case to warrant judicial interferencel Housver,

having regard to the fact that many of those applicants
had rendsred _ser-v‘lce as Home Guards for seweral

years, the deihi High Oourt after baing informed

by respondents'_" counsel that soms policy was being
fpamad to ensure that thers was no pick and choose
with regard to the persons who had to be snrolled or
re=enrolled, while dismissing fhe writ petition,
called won respondents to frame a transparent and
workable policy in that regard preferably within

6 months.

4, In the light of the above. orders of the
‘Del hi High Court, these Oas which also relats to
tome Guards who haw completed their tenure of

3 years arte disnissed with liberty given to applicants

that in that event the aforesaid policy to be framsd
by respondents givems them any cause of action, it
will be open to them to agitats the samg in accordance

‘with lay, if so advissd. No costsd

5. Let copies of this order be placed on sach

of the twuo Ops' case recordss

% R 7
(KULZIP ‘:TGH) | (sﬁ;ﬁ‘ ]

mmasa(a vIcE CHAIRIAN  (a).

7/ ua/
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